NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr.

DAILY CAUSE LIST DATED 26.05.2022 (THURSDAY)

COURT -II (VIRTUAL MODE)

10:30 AM

Justice Anant Bijay Singh, Member (Judicial) Hon’ble Mr. Barun Mitra, Member

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Mukesh Sharma & Ors. Rakesh Mittal Shikhil Suri
(Ins) No. 738 of | Vs. Nikita Thapar-R2
2021 & LA. No. Earthcon Universal Infratech Pvt. Ltd. &
1954 0of 2021 & Anr.
I.A. No. 5 0f 2022
For Admission (Fresh Case)
2. Comp. App. (AT) | Navneet Jain Harsh Garg Varsha Banerjee
(Ins) No. 327 of | Vs, Mukund Rawat-R1
2021 Manoj Sehgal, Resolution Prodessional Suresh D. Dobhal
of Sarbat Cotfab Pvt. Ltd. and Ors. Nirmal Goenka-R4
For Directions - to Settle Date
3. Comp. App. (AT) | Om Drishian International Ltd. & Gitanjali N.Sharma Dhruv Gupta-COC
(Ins) No. 303 of Consortium (B R Kohli Construction Akash singhal
2021 & LLA. No. Pvt. Ltd.) Abhishek Raj
706 & 707 of Vs. Sharma
2021 Akash Singhal Resolution Professional Ashish Makhija
of Earth Infrastructure Ltd.
4. Comp. App. (AT) | Ram Avtar Yadav & Anr. Rakesh Kumar Vineeta Rathore-R2,3
No. 330 of 2019 Vs. Kumarpal R.
H.S. Realty Pvt. Ltd. & Ors. Chopra-R5 to 7
5. Comp. App. (AT) | Raj Nandini Buildtech Ltd. & Anr. Bina Gupta Lata Sisodiya-R1
No. 74 of 2021 Vs. Anshul Sharma-R2
Registrar of Companies, NCT of Delhi
& Haryana & Anr.
For Hearing
6. Comp. App. (AT) | Axis Bank Ltd. Sharad Tyagi Nipun Gautam-RP
(Ins) No. 665 of | Vs.

2021

Shubhkamna Buildtech Pvt. Ltd.




7. Competition App.
(AT) No. 15 of
2020

Plasser India Pvt. Ltd.
Vs.

The Competition Commission of India
& Ors.

Lakshmikumaran

Kamal Nijhawan-R2
Rashmeet Kaur-R3
Abhishek Sharma-R4
Surendera Suryan-R7
Shama Nargis

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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